Name of the Corporate Debtor:

List of secured financial creditors (other than financial creditors belonging to any cls

s of creditors)

Tdentification No.

Detals of claim received

Details of claim admitted

[Amount of claim admitted

Nature of claim

Amount of any mutual dues, that may be

SLNo. [Name of creditor Amount covered by security interest | Amount covered by guarantee/ undertaking | Whether related party? Amount of contingent claim setoff Amount of claim not admitted | Amount of claim under verification [Remarks, if any
[Date of receipt |Amount claimed % voting share in CoC
Assets Care & Reconstruction
Enterprise Limited
(acting in its capacity as trustee of [U65093DL2002PLC1157
1 |india Real Estates 201 Trust) &3 29.01.2024 14,19,96,23,00 14,19,43,92,379 [Secured 14,10,43,92,379.46 14,10,43,92,379.46 [No 83.13 523071754 -
Clearwater Capital Partners
2 |Singapore Fund IV Private Limited _|2010072672 10.00.2024 478068385 43,30,96,181 |Secured 47,80,68,385.00 47,80,68,385.00 |No 254 4,49,72,203.88 -]
(Clearwater Capital Partners
5 |singapore Fund v Private Limited _|201535567D 10.00.2024 2,70.12.35,497 2,44,60,97,941 |Secured. 2.70,12,35,497.00 2,70,12,35.497.00 [No. 1433 25423755625 -
T
5
Total 17,37,89,26,979.00 17,07,4486,501.33 - 17,37,36,96.261.46 17,37,36,96,261.46 100.00 - 043,9047767 - -




